LOK SABHA DEBATES

LOK SABHA

Friday, July 11, 1980/Asadha 20, 1902
(Saka)

The Lok Sabhu met at Elcven of the
Clock

[MR. SPEAKER in the Chair]
OBITUARY REFERENCE

MR. SPEAKER: I have to inform
the House of the sad demise of Shri
Bangshi Thakur, whoe was a Member
of the Second Lok Sabha during
1957—62.from Tripura constituency.

He was a Member, Tribal Welfare
Committee, Government of Tripura in
1951 and Assessor, District Judge’s
Court, Tripura during 1954-55. As a
social worker, Shri Thakur organised
Tripura Youngmen's Association and
Sabuj Samity, an organisation for
social reforms.

He was one of the organisers of
“Association of the Unemployved” and
the Praja Mandal,

He passed away at Agartala ¢n 3
July, 1980 at the age of 82.
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We deeply mourn the loss of this
friend and 1 am sure the Hous wil
join me in conveying our condolences
to the bereaved family,

The House may stand in silence for
a short while to express its scrrow.

The Members then stood in silence for
a short while,
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SHRI KRISHNA CHANDRA HAL-
DER: Mr. Speaker, Sir, the hon.
Minister has just now stated that the
super bazar is not a profit-making
body. This is only to serve the con-
sumer and to check the vrice 1jse of
essentia] commodities. I would like
to know from tne hon. Minister what
percentage of people of Delhi has been
served by the Super Bazar of Delhi
and what is the outcome to check the
price rise of essential commodities in
D-1lh, ang the annual stock which has
been rather...

MR. SPEAKER: Stock taking?

SHR1 KRISHNA CHANDRA HAL-
DER: Stock deteriorated annually. I
would like to snow all this.

MR. SP£AKER: Redundant stock.

SHR1 V. C. SHUKLA: Sir, the
Super Bazar is serving the consumers
of Delhi quite substantilly. It is
operating at present about 53 branches
in the Union Territory and its total
turnover per year has been indicated
in the statement that I have laid be-
fore the House. It is quite substantial
and...

AN HON. MEMPER: How much?

SHRI V. C. SHUKLA: 1 will give
you the whole turnover figure. In the
year 1979-80 the turnover was Rs.
12,53,75,100. This js the annual turn-
over. In the current year it is ex-
pected to be much higher. Tn every
such big operation there are some
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redundant stocks and some deterio-
ration ip stocks, but that is not as
much as some people would like to
imagine. It is much less and with the
increasing efficiency of Suver Bazar
management, we hope it will be less
in future.
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Adequate Funds for Vizag Steel
Plant

*491. SHR] P. RAJAGOPAL NAI-
DU: Will the Minister nof STLEL
AND MINES be pleased to state:

(a) whether it is a fact that the
Chief Minister of Andhra Pradesh
has requesteq him to provide ade-
quate funds to the State Government
during the current year for the
execution of Yeluru Water Supply
Scheme Which is required for supply
of water at the operationa} stage of
the Vizag Steel Plant; and

(b) it so, the decision taken in this
regard?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) Yes,
Sir,

(b) The Planning Commission have
since agreed to a provision of Rs. 10
croreg being made for Yeluru Water
Supply Scheme in the Annual Plan
of Andhra Pradesh for 1980.81.

SHR1; P. RAJAGOPAL NAIDU:
Sir, 1 would like to know whether the
Government is thinking that the water
from thig scheme is sufficient for the
Plant,

SHR] PRANAB MUKHERJEE:
Yes, Sir. The total water which we
require is 65 million gallons a day,
and perhaps the hon. Member is
aware that apart from meeting our
water requirement, this will provide
irrigation facilities in a large number
of areas,
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SHR] P. RAJAGOPAL NAIDU:
There is a doubt that this is not suffi-
cient and unlesg Pochempadu project
is completed the water will not be
sufficient. I want to know the think-
ing of the Government on this,

SHR; PRANAB MUKHERJEE:
As I have already explained to the
hon. Member, so far ag this vnarticular
project is concerned it will have in
fact 384 million gallong of water a day,
out of which we will require about
63 to 65 million gallons a day, There-
fore, so far ag our requiremernts are
concerned, we feel it will be possible
for us to get the necessary water for
the stee] plant.

SHRI M. SATYANARAYAN RAO:
This year Government hag provided
Re 1 crore at the request of the State
Government. I want to know the
monty needed for the steel rlant up-
to 1982-83. Secondly, may 1 know
whether a project report has been
prepared by the Russians, and jf so,
what action has been taken on it?

SHR1] PRANAB MUKHERJEE:
So far as the financing of the plant
is concerned, it ig knowp t> the hon.
Member that for Stage I our total
requirements will be Rs. 938 crores,
and for Stage )1 it will be Rs. 1258
crores.

In regard {o the detailed project
report, it is true that first jt was pre-
pared by Dastoor & Co., but subse-
quently when a decision was taken to
incorporate Soviet technology, it was
thought that in consultation with the
Soviets, there should be a neccssary
revision of the detailed project report,
which is being done now.

Development of Aiy Cargo Complex
at Ahmedabad Airport

*493. SHRI AMARSINH RATHA-
WA: Will the Minister of TOURISM
AND CIVIL AVIATION Le pleaseg to
state:

(a) what are the obstacles which
hinder the development of air cargo
complex at Ahmedabad airport; and





